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L.I.C, is now taking greater interest in 
financing municipal water supply and 
sewerage schemes and in financing housing 
programmes. Recently a review has been 
initiated, of the statutory framework itself 
with a view to seeing whether any changes 
therein are called for. 

 

WAITING  LIST  FOR   GOVERNMENT 
ACCOMMODATION 

135. SHRI N. K. SHEJWALKAR: SHRI 
NIRANJAN VARMA: SHRI   MAN   
SINGH  VARMA: SHRI J. P. 
YADAV: SHRI SUNDAR SINGH 
BHANDARI: 

†[  ]   English translation. 

SHRI PREM MANOHAR: 
SHRI LAL K. ADVANI: DR. 
BHAI MAHAVIR: 

Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to state; 

(a) the number and percentage of Central 
Government employees in Delhi who are at 
present on the waiting list for allotment of 
residential accommodation; 

(b) the respective number and percentage 
of employees out of them who have been in 
the waiting lists for more than 5, 8 and 10 
years; 

(c) whether any assurance can be given 
to them about the time by when they could be 
allotted residential accommodation; and 

(d) if so,  in what terms?] 
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f[THE MINISTER OF    STATE    IN THE 
MINISTRY OF HEALTH   AND FAMILY 
PLANNING AND  WORKS, HOUSING AND 
URBAN   DEVELOPMENT   (SHRI    
PARIMAL GHOSH): (a)      and      (b)      
Applications     for allotment    of    
accommodation    during a particular year are 
invited on a restricted basis.   In the case of 
employees entitled to Type V and above, the 
date of priority is reckoned from the date    
they    continuously      draw-emoluments  
relevant  to   a  particular type as shown below: 
— 

 

In such cases there is no column in the 
application form to show the date 

of an official joining    service.      The 
information in regard     to      officials entitled  
to  Type  V  and  above,  who have put in more   
than 5, 8 and 10 years'      service    and   have 
not been allotted  Government    
accommodation is not thus available.    In the 
case of officials  entitled to      Type IV      and 
below, the entire service is taken into 
consideration for determining the date cf 
priority.    Applications    were    not invited   
from   Government    servants entitled to Type 
H-IV in all cases as all were    not    covered    
within    the stipulated date of   priority.    In    
the case of Type I, the number of Government 
servants who have    put    in more than  10 
years' service and are waiting for allotment in 
the general pool in Delhi|New Delhi is 1.887.  
The priority dates upto which applications were 
invited in 1969 for various types in Delhi]New 
Delhi and the number of persons waiting for 
allotment    on that basis and dates of priority 
covered in each type are as under: — 

  

 
(c) and (d) The number of units in Type I to 

Type IV in general pool in Delhi which are 
likely to come up during the years 1970-71, 
1971-72 is 1,892. The construction of accom-
modation in the general pool is undertaken in 
a phased programme keeping in view the 
availability of funds 

and development land etc. Within the 
available resources Government is trying its 
best to provide additional residential units in 
the general pool as expeditiously as possible. 
It cannot be said when allotments can be 
made to all such employees.] 

†[  ] English translation. 

 


